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APPLICATION NO. 1180 _/8a(F)

W.P, NO. . ")
BRpplicant(s) ‘ , Respondent(_) «
Shri S.R. Purenik - : V/s The Chief Controller of Acceunte, CBOT, Mow nelhx

" To

1., Shri S.R, Puranik
63-A, Shri Krishna Kunj
Keshavnagar
Dharwar = 7

2. Shri H.C. Shivaram
Rdvecets
4/2, miller's Road
Bangalore -~ 560 052

Subject ¢ SENDING COPIES OF ORDER PASSED BY THE BENCH

~ Please find enclosed herewith the copy of GRDERﬁSﬂ@V/lNﬂEﬂQﬂKKXKER
passed'by this Tribunal in the above said application(s) on 20-9-28
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‘Appﬁcant
S.R, Puranik
" Advocate for Applicant

H.C. Shiveram

In the Central Adminxstrative

Tribunal Bangalore Bench. R
: Bangalore R S

6RDER SHEET

Apphcauon No-.

SO Vs

1180

- of 193_(0')

The Chisf Controller of Accounts;

Advocate for Respondent

Respondent

" Central Board of Direct Taxes, Nsw Dslhi

Date

20.9.1988

Office Notes

Orders of Tribunal
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ORDER

Shri H.C. Shivaram, learned
counsel for the applicant, prays
for permissicn to withdraw this
application leaving open the
guestions raised in this appli=-

cation. We consider it proper to

reject this application as withe
drawn by the applicant for the '

reasons stated by him in his Memo,
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grant this request. We, therefore,
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